Deglaration of Assets and Liabilities
Year.?fﬂzll.:-..?:ﬁ..e.’.?"
:,Zu«/ftr%&qyp,p;, son/daughter/uife of ’Lﬁ'f&"'ﬁ\'g‘_'w"z%‘:"{
:qed..._.cz...b(.enn'.ﬁ.....,.. years, belonging to Bi}b&md-l-éf‘é--ldﬁ%ﬂ%mf‘é[?d f._uJ nel,
%ﬁ\q" service and presently working as AW&J‘&&}‘ ));-/qtpz’
, ,,/‘m glve herein below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:
A,
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Sr. Description Seif | Spouse | Dependant-i Dependant-2 | Dapendant-3
Ha. L Name(5) Namie ‘Hame Etc. Name
(i} | Cash Maxdom | Mausm Nas§m ‘ (1]
: : sheloon ¢4Fq 22| "m’l"“ﬂi_

Datalls of movable assets
{Assets In joint name indicating the extent of joint cwnership will also have to be

(i) | Deposits in
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" - ’ . 1 )
-l R R Rl L
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Companies ‘ |

L r‘l"/

. - R, (- —— po— r———

(iil) | Bonds, ; '
- | Debenturas and N,'L ril oMb N C =

Shares in : ‘

companies '

{iv) | Other financlal
institutions, ;
NSS, Postal 'l
Savings, LIC
Policies, efc

sl Nt g =,

v} | Motor Vehicles r-’IDf.FW 75 ; . : :
o (details of BRD-oJAB nit'l w'L N L ' b

make, etc.) 900
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il GJJ—NW ~'C ' wr'C
c;;aooo/,

(2 M
(wl) | Jeweliery (give
details of
weight and
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{vii) | Other assets, ()|FRet% : g
such as values (2) weshmi | a'L 'l w' 7

of claims [/ Meashin
interests Grv o : , i

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Pependant here means a person cubstantially dependent on the income of the
employae,




Aoy
[Note: Properties in
also have to be indicated]

Details
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No.
-

| Name(S Mame

__HRame Etc, MNama

K0

Agricultural Land
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- Survey number(s)

- Extent (Total
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-Current rmarket value
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-Current market value
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Buildings (Commercial
and residential)
Location{s}

- Survey fdoor
number{s)

- Extent {Total
measurement)

- Current market
value
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(iv)

Houses / Apartments,
atc,

- Location(s}

- Survey fdoor
numbee(s)

- Extent (Total
measirement)

- Current market
value
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interest in property)
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1 give herein below the details of my liabilities / averdues Yo public financial
institutions and government dues:-
[Note : Please glye separate details for each item)

[ s Description : Ham 7% Gf Do “Amount-outstanding as—
No. Financial Institutions(s} / ~ on .L/,:;,,..MLZJ
L { Departmenk (s) i "
(a) (i} Loans from Banks ___UD_S&F pafna - B, Heetl[~  Prpgyseav0l/-
ii} Loans from Financial TeEy A i
gns}atﬂ;uucns @ ﬂfw _s o) 2 aqv0/-
(iil) Government Dues: ]
{a) dues to departments sorl
dealing with government |
accammedation o
(b) dues to departments '
dealing with supply of e L
water ; Rl
{c) dues o departments
dealing with supply of 'l
electricity




dealing with telephones

(d) dues to departments

(&) dues to departments
dealing with government
transport (Including
-aircraft and helicopters)

(Fy Other dues, If any

(b}

(1) Income Tax including
surcharge [Also indicate
the assessment year uglo

| which Income Tax Return
| filed. Give also Permanent (37 202/~ 20224

Account Number (PAN}]

) [, 2.2,039/-

peppA-sal

(1) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed, ]

M'e

(i1} Sales Tax [Only in
case of proprietary
business|

'L

(i) Property Tax

ML
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_ GPF/CPF/PRAN Mo,
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_Date of Birth
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(DD/MM/YYYY)

Class/Group - e

Cadre

{A/B/C)

[83Lux Le] Blatrvi Arsambl, seoctak

©(Full Name e.g. B.AS.-Bihar Administrative Service,

B.5.S.- Bihar Secretarlat Service etc.)

? Holrmﬂ——!—f—p?awﬁm ,_% M. }

I hereby declare that the above details are true to the best of my
knowledge and belief, ,

paﬁln&...

Signature ZAL' .
Mame of Employee: th/ffﬁq’““”ﬁ’v!
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Place:. Deslgnation:..Aw,le_..,f,..gp;‘,g;g.e,{wrﬁ.....
Date: &40~ 2222~ Department:......... .. [B¥Coissonnscrsransantostvssnas
Note:; Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.




